
COMPLIANCE REPORT FILED BY 6TH RESPONDENT BEFORE THE HON'BLE NATIONAL GREEN 
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On observation of the six (6) numbers of vertical shafts / pits, it was noticed 

that the said pits were developed / sunk without removing the loose soil around the 

pit mouth of the shafts & not constructed the concrete walls and permanent lining 

of metals and conducted the extraction of Barytes mineral in underground mining 

method. There were no safety measures taken during conducting of underground 

mining by the lease holder and sunk the vertical shafts roughly without following 

Mines Safety Rules as required under the Metalliferous Mines Regulations, 1961.  

 

Further, it was also reported that they observed a small bucket of size 2’x2’ 

and 3 mts depth was found fitted  and tied with a chain at one end of the rope 

(about 25 mm in diameter) attached with the winches and was used for lowering 
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